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Member so appointed by Rajya Sabha
» to the Joint committee.'’

N LRI éx_;_g" ¥ IS
W7 AT ,,d—.c_m"u'
rzig %ﬁa'fo"‘is,bdﬂhv"f

Ug,;W’ ‘d'(fr“"'/ cgt’f. 4 2e6s
iy a"'u’“"fu-!’»f%"

o, ﬂo/y Vet
L‘,(;’,J&M s )u{,;b’f,u ls6 17;,,...;
Wiz e e ,«740}‘ oo d
%@(' e e
oG /iy %ém: J"*u)"ffad'a{'
4 b}ﬁopﬂ',f z Y ,_gmof_,_r.nc
= 3»’..-9/ 204-":24-;3(,'% / _,.-Ja} 4

The motivn was adopied.

13.37 hrs.

METTERS UNDER RULE 377

(i) NEED TO AMEND NOTARY
ACT 1556.
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(ii) NEED TO[EXPEDITE CONSERVA-
TION OF LORD JAGANNATH
TEMPLE OF PURI, ORISSA.

SHRIMATI JAYANTI PATNAIK
(Cuttack) : The Conservation of the temple
of Lord Jaganath at Puri and other centrally
protected ancient monuments in Orissa has
not been done satisfactorily despite several
requests made by the State Government at
different times. The persent condition of
Lord Jaganath temple warrants the imme-
diate attention of the Government of India
for conservation. A request had been made
by Orissa Government to the Director
General, Archaeological survey of India to
prepare & time bound programme for
completion of the conservation of those
centrally protected monuments. But it is
regrettable that nothing has been done in
this regard so far.

It is necessary to take .appropriate
action in respect of conservation work in.
the main temple of Lord Jaganath complex,
at Puri on priority and in a sustained
manner. The conservation works have not
been given due attention due to the absence
of Archaeological circle in the State of
Orissa. Therefore, I request the Minister of
Education, Culture and Social Welfare to
¢reate a separale Archacological circle for
Orissa without any furtker delay.



